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ERRATA

In the English translation of the Maharashtra Educational Institutions
(Regulation of Fee) Act, 2011 (Mah. Act No. VII of 2014), published in the
Maharashtra Government Gazette, Extraordinary, Part VIII, dated the 21st
March 2014, as Extraordinary No. 31, at pages 1-14,—

(i) on page 11, in line 29, for “to Act” read “to act”;

(ii) on page 13, in the marginal note against section 20, for
“congnizable” read “cognizable”.
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